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(b) if 80, the structure of the proposed Clearing 
House; and

(c) the details of the benefits likely to be achieved 
through setting up this house?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.V. CHANDRASHEKHARA MURTHY); 
(a) to (c). The information is being collected and will be 
laid on the Table of the House.
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7515. SHRI GOPI NATH GAJAPATHI Will the 
Minister of COMMERCE be pleased to state

(a) the details of items being exported to Bangladesh 
at present.

(b) whether the Government have been exporting 
paper to that country; and

(c) if so. the target fixed for the export of paper 
during the Eighth Plan'^

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI P CHIDAMBARAM) . (a) The major 
Items exported to Bangladesh include textiles and 
accessories, transport equipment, engineering goods, 
drugs, chemicals, cement, minerals and metals, fruits 
and vegetables and paper and wood products Details 
and statistics are provided in the DGCI and S 
publications, “Foreign Trade Statistics of India" available 
in the Parliament Library.

(b) Yes. Sir.

(c) No specific country-wise export targets for paper 
are fixed CAPEXIL’s target for export of paper and paper 
products tor 1995-96 is Rs. 200 crore
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7516. SHRI PRAKASH V. PATIL Will the Minister 
of FINANCE be pleased to state :

(a) whether the Government have adopted some 
reformative policies of successful economies in the 
world,

(b) If so, the details thereof, and

(c) the objectives that are iiicely to be achieved 
through adoption of these polices?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M V CHANDRASHEKHARA MURTHY):
(a) and (b). The Government has adopted policy reform 
in the country based on the requirements and priorities 
of the Indian economy The scale and scope of reforms 
vary widely in its application across different countrie.

(c) The fundamental objective of economic reforms 
is to bring about rapid and sustained improvement In 
the quality of life of the people of India. Central to this 
goal Is the rapid growth in incomes and productive 
employment.
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7517. SHRIMATI BHAVNA CHIKHLIA : Will the 
Minister of CIVIL AVIATION AND TOURISM be pleased 
to state :

(a) whether Vayudoot services have been 
discontinued at many air-strips in Gujarat in the recent 
past;

(b) tf so. the reasons therefor,

(c) whether the State Government has offered to 
provide land for development and expansion of the air­
strips as well as to share expenditure to be incurred 
thereon for resumption of these services,

(d) if so. the details thereof; and

(e) the decision taken in regard to the resumption 
of Vayudoot services from these air-strips in the State'>

THE MINISTER OF CIVIL AVIATION AND TOURISM 
(SHRI GHULAM NABi AZAD): (a) Yes. Sir. The services 
operated by Vayudoot to Gujarat from Bombay base 
were discontinued due to commercial and operational 
constraints, grounding of Avro fleet and shortage of 
aircraft capacity

(c) No, Sir

(d) Does not arise

(e) Vayudoot has no plans at present to resume 
operations from Bombay base.
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7518. SHRI SULTAN SALAUDDIN OWAISI . Will 
the Minister of FINANCE be pleased to state *

(a) whether the Board for Industrial and Financial 
Reconstruction has demanded the Government to vest 
It with power to direct financial lnstitutk>ns to provide 
funds to sick companies for their revival, and

(b) if so, the deciston taken by the Government 
thereon?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.V. CHANDRASHEKHARA 
MURTHY): (a) No, Sir.

(b) Does not arise.




